
259 APRIL l S, 1983 Written Answers 260 

examine the cost handicap of the hand-
loom sector and suggest necessary reme-
dial action. 

Recovery Of Bank Loans Advanced To 
Various Categories 

7520. Dr. A. U . AZMJ ; Will the 
Minister of FINANCE be pleased to state: 

(a) whether it is a fact that c rore of 
rupees have been advanced to the agr icul-
turists, small scale industrie , retail traders 
smaJl peasants, profe sional and self-
employed persons, weaker sections tc. by 
the nationalised banks during the last 
couple of years, but the bulk of money so 
Jent is not being recovered and become 
dead loss to the state~ 

(b) if so , how much money was 
advanced by the banks-Stal e and b::m k-
wise during the last three years and to 
whom, how much money has remained 
unrealised, together wi th details for not 
realisation; and 

{C) w~at safeguards have been 
adopted fo r the future in the malter of 
lend ing of money by the banks and 
realisation thereof ? 

THE DEPUTY MlN 1 SITER lN THE 
MINISTRY O F FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c) 
The priority sector advances of public 
sector banks which include agr ic Ulture, 
1mall scale industr ie , road transport and 
water transport opera tors, retail trade and 
11ma1J busines , profess ional and se lf-ern-

l'loyed persons, educ~tion. bouc; ing and 
con~umption loans for the poor increajed 
from Rs. 5985.6 crores in Dccmber, 1979 
to Rs. 10239.6 crores in December, 1981. 
The banks are providing credit supprl to 
the borrowers in the priority sectors for 
viable ventures. It would be incorrect to 
,Presume that bulk of the credit given is 
Dot being recovered and has become a 
de~d Joss. While information regarding 
recovery of banks dues is not compiled in 
respect of ali the priority sectors, avail-
able state-wise data relating to recovery 
of dues in the Agricultural Sector 
(Direct fjnanco to Agriculture) during the 

Jast four year are set out in the stat-
mcnt la id on the table of House (P laced 
in Library sec No. LT ~ 6390/83) 

Efforts are being mad to en ure that 
banks de o te adequate at tent ion to the 
task f re ycJing of thei r funds through 
t imeJy r cover ic from b rrow r . Mo t of 
the Stale Governments have at o pa sed 
I gislation facilita t ing r overy of bank 
dues as arrear of lan d revenue. They 
have been rcque ted t a i t the bank in 
the re o ery of advan ·es and aiS to 
generally crea te a climate fo r recovery. 

Income Tax Arrenrs Of Companies 

7521. SHR l AJO Y BT WA : Will 
the M in is•er of F INANCE be plea cd to 
state : 

(a) to tal n um ber of comp an ies whose 
arrear of In c me ax e\"a ion amount to 
more than a crore f rupee ; and 

(b) total amount of arrears of 
In come Tax of those c mpanies ? 

MlNISTER 0 STAT - lN THE 
MlNlSTR Y OF Fl A CE (SHRI 
PATTABHI R AMA RAO): (a) and (bJ 
It is pre umed that 1hc inf rma tion 
requi red relates to the compan i against 
wh rn Tn com -Tax demands of mor than 
1 c r re were ou tstand ing. 

Accord ing to pres n l ly available infor-
mation , there were 74 mpanic wjl h gross 
outs tand ing demand of more than Rs. 1 
cro re a on 30. 9. 1982. The to!' I demand 
out stand ing again::.t the::.~:: ompa.nics was 
Rs. 230. 0 crores. 

Currency And Coins in Circulation 

7522· SHRl AJOY BJSWAS : WiJI 
the Minister of F INANCE be pleased to 
sta tc: 

the tota l amount of currency and 
co :ns in circu l tion a~ o :t 31-12-1982 and 
den om in1tion-wise b ·e1k up o f currency 
notes for the end of De;~>nb~r. 1932 ? 




